(a) whether it is fact that China is planning to lay railway line in Pakistan cccupied Kashmir;
(b) ifso, the comprehensive details thereof;

(c) whether Government of India has registered its cbjection with Gavernment of China

against the implementation of this scheme; and
(d) ifsa, the reaction of Chinese Gavernment thereto?

THE MINISTER OF EXTERNAL AFFARS (SHRI S.M. KRISHNAY: (&) to (<) Government has
seen reports with regard to China constructing a railway line in Pakistan Occupled Kashmir (POK).
Government's consistent position is that Pakistan has been inillegal occupation of parts of the Indian
State of Jammu & Kashmir since 1947, Gavernment has canveyed to the Chinese side its concerns
ahbout their activities in POK, and asked them to cease such activities. China regards Kashmir as a

bilateral matter 1o be settled between India and Pakistan.
Pakistan-China nuclear agreement

449, SHRI SHIVANAND TIWARI:
SHRI RAVI SHANKAR PRASAD:
Will the Minister of EXTERNAL AFFAIRS be pleased to state:

(a) whether it is fact that Pakistan and China have signed an agreemernit for nuclear reactor;
(b) ifso, when was the agresment signed;

(c) whether this agreement is against the interests of India; and

{d) theaction taken by Government in this regard so far?

THE MINISTER COF EXTERNAL AFFAIRS (SHRI S.M. KRISHNAY: (&) and (b)) It has been
reported that during Pakistan President Zardari's visit to China in October 2008, China and Pakistan

had concluded an agreement for construction of two additional nuclear power plants.

(c) and (d) Government has raised this matter at the official level with Chira which has
responded that ite nuclear cooperation with Pakistan is for peaceful purposes, cansistent with
China's international obligations and subject to IAEA safeguards and supervision. Government
continuously monitors developments having & bearing on rnational gecurity and is committed to taking

all necessary steps to safeguard it.

FOriginal notice of the guestion was received in Hindi.
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